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23.04.2013
COURT NO. 1     
HON'BLE THE CHIEF JUSTICE
HON'BLE MR. JUSTICE V.K.JAIN

AT 10.30 A.M.
1.LPA 375/2009 RAJENDER PRASAD SHIVANATH MAHANTA

VS. NATIONAL HUMAN RIGHT R.V.SINHA & A.S.SINGH
COMMISSION

COURT NO.3  [E-COURT]      
HON'BLE MR. JUSTICE BADAR DURREZ AHMED
HON'BLE MR. JUSTICE R.V EASWAR

AT 2.15 P.M
1. ITA 528/2012 COMMISSIONER OF INCOME TAX-IV N.P. SAHNI

VS. M/S DHOOMKETU BUILDERS & AJAY VOHRA
DEVELOPMENT PVT. LTD. KAVITA JHA

VAIBHAV KULKARNI
SOMNATH SHUKLA

2. ITA 529/2012 COMMISSIONER OF INCOME TAX-IV N.P. SAHNI
VS. M/S DHOOMKETU BUILDERS & AJAY VOHRA
DEVELOPMENT PVT. LTD. KAVITA JHA

VAIBHAV KULKARNI
SOMNATH SHUKLA

3. W.P.(C) 4512/2012 DELHI CHIT FUND ASSOCIATION VENKATRAMAN
VS. UNION OF INDIA & ANR. RAVI SIKRI

HARI SHANKAR
AYUSH KUMAR
RAJEEVE MEHRA
MUKESH ANAND
ADITYA MALHOTRA 
KAMAL NIJHAWAN

COURT NO.4       
HON'BLE MR. JUSTICE PRADEEP NANDRAJOG
HON'BLE MS. JUSTICE PRATIBHA RANI

1. W.P.(C) 1442/2007 DR. RAJESH KUMAR NARESH KAUSHIK
VS. UOI & ORS AMITESH KUMAR

COURT NO. 24  
HON'BLE MR. JUSTICE P.K.BHASIN

FOR PRONOUNCEMENT OF ORDER

1.CRL.A. 155/2004 NIAMUDDIN S.R.SHARMA
VS. THE STATE M.N.DUDEJA
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COURT NO. 16  
HON'BLE MR. JUSTICE A.K. PATHAK

   
AT 10.30 A.M.
1. RFA 187/2011 YASH PAL SAINI Y.D. NAGAR
   CM APPL. 6326/2011 VS. PUSHPA SAINI AND ORS SANJEEV SINDHWANI

ANANYA MEHTA
2. RFA 149/2011 B.R. SAINI Y.D. NAGAR

VS. PUSHPA SAINI AND ORS SANJEEV SINDHWANI
ANANYA MEHTA

COURT NO. 30  
EXTENSION BLOCK (FIRST FLOOR)                         
HON'BLE MS. JUSTICE MUKTA GUPTA

    
AT 10.30 A.M
1. CRL.A 486/2010 MOHD. AMIN KHAN M.M. KHAN
   CRL.M.B 648/2012 VS. STATE MUKESH GUPTA

COURT NO. 28    
EXTENSION BLOCK (GROUND FLOOR)                         
HON'BLE MR. JUSTICE S.P. GARG

AT 2.15 P.M
1. CRL.A 655/2001 RAM BABU SATYA NARAYAN

VS. STATE M.N. DUDEJA
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